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INTRODUCTION 
 

          
In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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CANCELLATION PROCEEDINGS 
under Section 19(1) of the Designs Act, 2000 &  

Designs (Amendment) Rules, 2008 
 
“Deemark Healthcare Pvt. Ltd. 173, IInd Floor, Ajit Complex, Pitam Pura, Delhi, an Indian 
company filed an application on 2/3/2010 for cancellation of registration of registered Design 
No. 175740 under class 3 titled as ‘Health Oxygen Equipment’ in the name of Spaceage 
Multiproducts (P) Ltd.” 
 
“Deemark Healthcare Pvt. Ltd. 173, IInd Floor, Ajit Complex, Pitam Pura, Delhi, an Indian 
company filed an application on 2/3/2010 for cancellation of registration of registered Design 
No. 179799 under class 3 titled as ‘Walker’ in the name of Spaceage Multiproducts (P) Ltd.” 
 
“Deemark Healthcare Pvt. Ltd. 173, IInd Floor, Ajit Complex, Pitam Pura, Delhi, an Indian 
company filed an application on 2/3/2010 for cancellation of registration of registered Design 
No. 186019 under class 24-01 titled as ‘Health Oxygen Equipment’ in the name of Spaceage 
Multiproducts (P) Ltd.” 
 
“Deemark Healthcare Pvt. Ltd. 173, IInd Floor, Ajit Complex, Pitam Pura, Delhi, an Indian 
company filed an application on 2/3/2010 for cancellation of registration of registered Design 
No. 190291 under class 24-99 titled as ‘Morning Walker’ in the name of Spaceage 
Multiproducts (P) Ltd.” 
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THE DESIGNS ACT 2000 

SECTION 30 
DESIGN ASSIGNMENT 

 
 

(1) 
 

The Design stands in the name of VIKING SANITATIONS, registered under the Designs Act, 2000 has 
been assigned in the Register of Design in the name as follows:- 
 
 
Design No. Class  Name 

 
215545 23-02 RAJESH KUMAR GUPTA 

TRADING AS M/S. SAKSHI 
INTERNATIONAL, 
SIDHWAN CANAL ROAD, 
BACKSIDE G.N.E. 
COLLEGE, ISHER NAGAR, 
LUDHIANA-141006 
(PUNJAB). 

 
 
 
 

(2) 
 
The Design stands in the name of BRASSKING INDUSTRIES, registered under the Designs Act, 2000 
has been assigned in the Register of Design in the name as follows:- 
 
 
Design No. Class  Name 

 
219332 23-02 RAJESH KUMAR GUPTA 

2591, URBAN ESTATE, 
PHASE-I, DUGRI, 
LUDHIANA-141002 
(PUNJAB). 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 
shown. The Priority Number, Priority Date and Priority Country are also shown 
 

Design Number 218372  
Class 24-02 
   1)Becton, Dickinson and Company 
      1 Becton Drive, Franklin Lakes, New Jersey 07417, United States of 
America  
Date of Registration 04/09/2008 
Title Safety Blood Collection Assembly 
Priority  
Priority Number Date Country 
29/304, 796  07/03/2008 U.S.A.   

Design Number 221077  
Class 07-02 
   1)Koninklijke Philips Electronics N.V., 
      Groenewoudseweg 1, 5621 Ba Eindhoven, The Netherlands.  
Date of Registration 05/02/2009 
Title Steamer 

Priority  
Priority Number Date Country 
000983507  07/08/2008 OHIM  

 
Design Number 221202  
Class 14-03 
   1)Nokia Corporation 
      Keilalahdentie 4 Fin-02150, Espoo Finland  
Date of Registration 13/02/2009 
Title Media Device 
Priority  
Priority Number Date Country 
29/323,019  15/08/2008 U.S.A.  
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Design Number 217739  
Class 08-06 
   1)Dolphin Hardware Industries 
      Plot No..C-1-B-236/5,Aji G.I.D.C.,Near Cargo Motorâ€™s Rajkot-
360003,Gujarat (India)  
Date of Registration 13/08/2008 
Title Handle 
Priority NA 

 

Design Number 217740  
Class 08-06 
   1)Dolphin Hardware Industries 
      Plot No.C-1-B,236/5,Aji G.I.D.C.Near Cargo Motor"s Rajkot-360003 
Gujarat (India)  
Date of Registration 13/08/2008 
Title Handle 

Priority NA 
  

Design Number 217745  
Class 08-06 
   1)Dolphin Hardware Industries 
      Plot No..C-1-B,,236/5,Aji G.I.D.C.,Near Cargo Motor"s Rajkot-360003 
Gujarat(India)  
Date of Registration 13/08/2008 
Title Handle 

Priority NA 
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Design Number 217746  
Class 08-06 
   1)Dolphin Hardware Industries 
      Plot No..C-1-B,236/5,Aji G.I.D.C.Near Cargo Motor"s 
Rajkot-360003 Gujarat (India)  
Date of Registration 13/08/2008 
Title Handle 

Priority NA  
Design Number 222095  
Class 10-04 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  
Date of Registration 30/03/2009 
Title Gauge For Measuring Keyway Offset 
Priority NA 

 

Design Number 222101  
Class 10-99 
   1)CROMPTON GREAVES LIMITED., 
      6TH FLOOR, CG HOUSE, DR ANNIE BESANT ROAD, WORLI, 
MUMBAI-400 030, MAHARASHTRA, INDIA.  
Date of Registration 30/03/2009 

Title ONLINE SENSOR FOR DETECTING 
PARTIAL DISCHARGE 

Priority NA 
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Design Number 222122  
Class 23-04 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  
Date of Registration 31/03/2009 
Title Pedestal Fan 

Priority NA   
Design Number 222180  
Class 28-03 
   1)Koninklijke Philips Electronics N.V., 
      Groenewoudseweg 1, 5621 Ba Eindhoven, The Netherlands.  
Date of Registration 31/03/2009 
Title Electric Epilator Device 

Priority  
Priority Number Date Country 
001016158  07/10/2008 OHIM  

 
Design Number 222191  
Class 13-01 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  
Date of Registration 31/03/2009 
Title Motor 

Priority NA 
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Design Number 222196  
Class 13-99 
   1)CROMPTON GREAVES LIMITED., 
      6TH FLOOR, CG HOUSE, DR ANNIE BESANT ROAD, WORLI, 
MUMBAI-400 030, MAHARASHTRA, INDIA.  
Date of Registration 31/03/2009 
Title TERMINAL BOX 

Priority NA 

 
Design Number 222208  
Class 13-99 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  
Date of Registration 31/03/2009 
Title Terminal Box 
Priority NA 

 

Design Number 222213  
Class 23-04 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-
400 030, Maharashtra, India.  
Date of Registration 31/03/2009 
Title Ceiling Fan 

Priority NA  
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Design Number 222219  
Class 08-05 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  
Date of Registration 31/03/2009 
Title Bobbin of Ballast for Fluorescent Lamp 
Priority NA 

 

Design Number 222237  
Class 08-99 
   1)Crompton Greaves Limited 
      6th Floor, CG House, Dr. Annie Besant Road, Worli, Mumbai-400030, 
Maharashtra, India  
Date of Registration 01/04/2009 

Title ROTOR LANCING PUNCH HOLDING 
FIXTURE 

Priority NA 

  

Design Number 219826  
Class 09-01 
   1)Varahi Private Limited., 
      Wz-8/1, Industrial Area, Kirti Nagar, New Delhi-110 015, India.  
Date of Registration 21/11/2008 
Title Bottle 

Priority NA 
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Design Number 219832  
Class 14-03 
   1)Kabushiki Kaisha Toshiba 
      11, Shibaura 1-chome, Minato-ku, Tokyo, Japan  
Date of Registration 24/11/2008 
Title Television Receiver 
Priority  
Priority Number Date Country 
2008-018367  16/07/2008 Japan   
Design Number 219992  
Class 01-01 
   1)Britannia Industries Limited 
      Calcutta - 700017 West Bengal, India  
Date of Registration 03/12/2008 
Title Biscuit 
Priority NA 

  

Design Number 217353  
Class 09-01 
   1)Societe Des Produits Nestle S.A. 
      1800 Vevey, Canton of Vaud, Switzerland  
Date of Registration 24/07/2008 
Title Jar 
Priority  
Priority Number Date Country 
134759  28/01/2008 Switzerland   
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Design Number 217375  
Class 06-01 
   1)Herman Miller, Inc., 
      855 East Main Avenue, Zeeland, Michigan 49464, United States of 
America  
Date of Registration 28/07/2008 
Title Chair 

Priority  
Priority Number Date Country 
29/294, 868  28/01/2008 U.S.A.  

 
Design Number 220368  
Class 28-03 
   1)Crystal Plastics & Metallizing Private Limited 
      Sanghi House, Palkhi Galli, Off Veer Savarkar Marg, Prabhadevi, 
Mumbai 400025, State of Maharashtra, india  
Date of Registration 22/12/2008 
Title Comb 
Priority NA  

Design Number 222354  
Class 24-02 
   1)Sanofi-Aventis Deutschland Gmbh 
      BRUNINGSTRASSE 50, 65929 FANKFURT,GERMANY  
Date of Registration 09/04/2009 
Title Medical Injector 
Priority NA 
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Design Number 222570  
Class 13-03 
   1)Anderson Power Products, Inc. 
      13, Pratts Junction Road, Sterling MA 01564, U.S.A.  
Date of Registration 23/04/2009 
Title Receptacle for Multi-Pole Power Connector

Priority  
Priority Number Date Country 
61/149,168  02/02/2009 U.S.A.  

 
Design Number 215524  
Class 09-03 
   1)M/S Baba Plastic Products., 
      23-B, R-J, Estate, Peera Khar, Shahadra, Agra, UP, India.  
Date of Registration 27/03/2008 
Title Box 

Priority NA  
Design Number 215631  
Class 07-06 
   1)Whorra Enterprises., 
      Sterling Silver, E.P.N.S. Wares And Handicrafts, Orfevrerie, 351, F.I.E. 
Patparganj, Patparganj Industrial Area, Delhi-110 092, India.  
Date of Registration 31/03/2008 
Title Round Coaster 
Priority NA  
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Design Number 218674  
Class 15-06 
   1)Rieter Ingolstadt GmbH., 
      Friedrich-Ebert-Strabe 84, 85055 Ingolstadt, Germany  
Date of Registration 22/09/2008 
Title Spinning Machine 
Priority  
Priority Number Date Country 
000908553  03/04/2008 OHIM  

 

Design Number 218941  
Class 23-02 
   1)Jacuzzi Europe Spa 
      S.S. Pontebban Km. 97,2 33098 Valovasone (Pordenone) Italy  
Date of Registration 01/10/2008 
Title Shower Box 

Priority  
Priority Number Date Country 
000913629-0003  08/04/2008 OHIM  

 
Design Number 221540  
Class 21-01 
   1)Anindita Toy Company Private Limited 
      SC 1/12, Kohinoor Estate, Behind Kamal Nayan Bajaj Udyan, 
Mumbai-Pune Road, Pune-411003, Maharshtra, India  
Date of Registration 06/03/2009 
Title Toy Set 

Priority NA  
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Design Number 221541  
Class 21-01 
   1)Anindita Toy Company Private Limited 
      SC 1/12, Kohinoor Estate, Behind Kamal Nayan Bajaj Udyan, Mumbai-
Pune Road, Pune-411003, Maharashtra, India  
Date of Registration 06/03/2009 
Title Toy Set 
Priority NA 

 

Design Number 221551  
Class 23-02 
   1)Shreeji Krupa Industries., 
      Gondal Road, Near Lathiya Motor Garage, Rajkot, Gujarat, India, Pin 
Code No. 360004  
Date of Registration 06/03/2009 
Title Towel Rod 
Priority NA 

 

Design Number 221741  
Class 11-01 
   1)De Beers Centenary Ag., 
      Alpenstrasse 5, 6000 Luzern 6, Switzerland.  
Date of Registration 17/03/2009 
Title Pendant 

Priority  
Priority Number Date Country 
001005441  18/09/2008 OHIM  
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Design Number 218987  
Class 12-16 
   1)Toyota Jidosha Kabushiki Kaisha 
      1, Toyota-cho, Toyota-shi, Aichi-ken, 471-8571, Japan  
Date of Registration 06/10/2008 
Title Vehicle Front Assembly 
Priority NA  
Design Number 219004  
Class 23-02 
   1)Knud Peter Brockdorff., 
      Stenkaervej 9C DK-8752 Ostbirk Denmark  
Date of Registration 06/10/2008 
Title Bacterial carriers For water Purification 

Priority NA 

 
Design Number 219101  
Class 15-99 
   1)Zahoransky Ag 
      Anton-Zahoransky-Str. 1 79674 Todtnau Germany  
Date of Registration 13/10/2008 
Title Casings For Machines 

Priority  
Priority Number Date Country 
000918495-0014  16/04/2008 OHIM  
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Design Number 219151  
Class 12-16 
   1)Minda Industries Ltd., 
      Vill Nawada Fatepur, P.O. Sikandepur Badda, Manesar, Distt. 
Gurgaon, Haryana-122004, India  
Date of Registration 14/10/2008 

Title Sweat Free Handle Bar Grip-Right 
Hand 

Priority NA 

 

Design Number 221748  
Class 26-03 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  
Date of Registration 18/03/2009 
Title Lamp 

Priority NA 

 
Design Number 221750  
Class 26-05 
   1)Crompton Greaves Limited, 
      6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  
Date of Registration 18/03/2009 
Title Lighting Fixture 

Priority NA 
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Design Number 221762  
Class 09-01 
   1)Mahika Packaging (India) Ltd., 
      2/3, Kasturba Talkies Compound, Station Road, Malad (West), Mumbai-
400 064, Maharashtra, India.  
Date of Registration 19/03/2009 
Title Bottle 

Priority NA 

 
Design Number 221855  
Class 23-04 
   1)Crompton Greaves Limited., 
      6th Floor, C.G.House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  
Date of Registration 23/03/2009 
Title Ceiling Fan 
Priority NA 

 

Design Number 221860  
Class 23-04 
   1)Crompton Greaves Limited., 
      6th Floor, C.G.House, Dr. Annie Besant Road, Worli, Mumbai-400 
030, Maharashtra, India.  
Date of Registration 23/03/2009 
Title Ceiling Fan 
Priority NA 
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Design Number 221908  
Class 26-03 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  
Date of Registration 24/03/2009 
Title Lighting Fixture 
Priority NA 

  

Design Number 221934  
Class 13-03 
   1)Adc Gmbh., 
      Beeskowdamm 3-11, D-14167 Berlin, Germany.  
Date of Registration 25/03/2009 
Title Connector Module 
Priority  
Priority Number Date Country 
14930/2008  14/10/2008 Australia  

 

Design Number 220817  
Class 08-01 
   1)Robert Bosch Gmbh., 
      Postfach 30 02 20, 70442 Stuttgart, Germany.  
Date of Registration 16/01/2009 
Title Electric Drills 
Priority  
Priority Number Date Country 
001030027  29/10/2008 OHIM  
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Design Number 220881  
Class 07-01 
   1)Glen Appliances Pvt. Ltd., 
      1-34, Dlf Industrial Area, Phase-1, Faridabad-121 003, Haryana, 
India.  
Date of Registration 21/01/2009 
Title Jar For Mixer Grinder 

Priority NA 
 

Design Number 222619  
Class 14-03 
   1)Edward M. Felegy 
      Lutron Electronics Company, Inc., 7200 Suter Road, Coopersburg, 
Pennsylvania 18036-1299, U.S.  
Date of Registration 28/04/2009 

Title TABLETOP REMOTE CONTROL 
DEVICE 

Priority  
Priority Number Date Country 
29/330,445  07/01/2009 U.S.A.  

 

Design Number 228632  
Class 12-15 
   1)Mrf Limited 
      Mrf Limited, 124 Greams Road Chennai 600006. Tamil Nadu, India  
Date of Registration 16/04/2010 
Title Tyre For Automobile 

Priority NA 
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Design Number 215822  
Class 09-01 
   1)M/S. Vijay Chemical Works., 
      5/19, Ganga Nagar Colony, Raghuveer Puri, Aligarh-202001, Up, India.  
Date of Registration 09/04/2008 
Title Phial 

Priority NA 

 
Design Number 215824  
Class 12-16 
   1)Kiran Auto Works., 
      28/25-A, Gali No. 16, Vishwas Nagar, Sahadara, Delhi-110 032, India. 
Date of Registration 09/04/2008 
Title Side Box 

Priority NA 
 

Design Number 215849  
Class 11-01 
   1)Swarovski Aktiengesellschaft., 
      Droschistrasse 15, Fl-9495 Triesen, Liechtenstein.  
Date of Registration 11/04/2008 
Title Gemstones 
Priority  
Priority Number Date Country 
000806989-0002  12/10/2007 OHIM  
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Design Number 215850  
Class 11-01 
   1)Swarovski Aktiengesellschaft 
      Droschistrasse 15, FL-9495 Triesen, Liechtenstein  
Date of Registration 11/04/2008 
Title Gemstones 
Priority  
Priority Number Date Country 
000806989  12/10/2007 OHIM  

 

Design Number 215890  
Class 09-03 
   1)Cadbury India Limited 
      Cadbury House, 19 Bhulabhai Desai Road, Mumbai-400026, 
Maharashtra, India  
Date of Registration 16/04/2008 
Title Container 
Priority NA  

Design Number 215891  
Class 09-01 
   1)Cadbury India Limited, 
      Cadbury House, 19 Bhulabhai Desai Road, Mumbai-400 026, 
Maharashtra, India.  
Date of Registration 16/04/2008 
Title Container 

Priority NA 
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Design Number 215894  
Class 09-03 
   1)Arihant Plast 
      K-57, Sonal Heavy Ind. Estate, Kachpada, 
Malad (W), Mumbai-400064, Maharashtra, India  
Date of 
Registration 16/04/2008 

Title Container 
Priority NA  

Design Number 215895  
Class 09-03 
   1)Arihant Plast., 
      K-57, Sonal Heavy Ind. Estate, Kachpada, Malad (W), Mumbai-400 064, 
Maharashtra, India.  
Date of Registration 16/04/2008 
Title Container 
Priority NA 

 

Design Number 215925  
Class 26-04 
   1)Koninklijke Philips Electronics N.V., 
      Groenewoudseweg 1, 5621 Ba Eindhoven, The Netherlands.,  
Date of Registration 17/04/2008 
Title Solid State Luminaire 

Priority  
Priority Number Date Country 
000812359-0001  19/10/2007 OHIM  
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Design Number 221372  
Class 12-16 
   1)Jay Ushin Ltd., 
      Gp-14, Hsidc Industrial Estate, Sector-18, Gurgaon-122 001, Haryana, 
India.  
Date of Registration 24/02/2009 
Title Accessories For Vehicles 
Priority NA 

 

Design Number 222985  
Class 24-01 
   1)Eastern Medikit Limited 
      3, Dr. G.C. Narang Marg, Delhi- 110007, India 
Date of 
Registration 25/05/2009 

Title SAFETY I.V. CATHETER 
Priority NA 

 

Design Number 222989  
Class 21-01 
   1)Lego A/S 
      Aastvej 1, DK-7190 Billund, Denmark  
Date of Registration 26/05/2009 
Title Toy Building Element 
Priority  
Priority Number Date Country 
001050645  28/11/2008 U.K.  

 

 
 
 
 
 
 


